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106. 11-09-2018 - CP(IB) No. 92/KB/2018 - CA(IB) No. 804/KB/2018 -
Haier Appliance India Pvt. Ltd. Vs. ATC India Electronics Pvt. Ltd.

ORDER

The Ld. Counsel for the Operational Creditor appeared. The Ld. Counsel for
the Corporate Debtor also appeared.

It is submitted that the Corporate Debtor has filed application for transfer
of this case to Bench-I because common point of controversy involved in
this case and the case pending before Bench-I.

In view of this, the matter stands adjourned to 29-10-2018.
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(MADAN B GOSAVI)
MEMBER(JUDICIAL)




